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Implementation of Bonus Formula

1720 SHRI SOMCHAND SOLANKI : 
Will the Minister of I ABO UR AND 
REHABILITATION be pleased to state :

fa) whether the announced Bonus 
Formula has been implemented in all the 
States ; and

(b) whether it has been implemented 
in all the industries or not ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
R H A D IIK A R ) : (a) and (b). Informa-
tion is not available.

Allotment of Land in Kharer.i Village, 
Delhi

1721 SHRI DALIP SINGH : Will the 
Minister or LABOUR AND RFHABILI- 
TATION be pleased to slate .

(a) the total area of Abadi Dehs of 
of village Kharera (Delhi) and whether it 
has been allotted to somebody ;

(b) the number of persons to whom 
this land has been allotted ;

(c) the number of industries running 
on this land and whether all these factoiies 
are granted licence ; and

(d) if not, the action Government have 
taken against the defaulters ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
KHAD1LKAR) : (a) and (b). According
to revenue record, Khasra No. 395, measur-
ing 26 bighas and 5 biswas was shown as 
Abadi Deh and was taken over as evacuee 
property and sold to six persons along with 
two pieces o f agt icultural land measuring
3 bighas and 18 biswas.

(c) Three industries. Two have not 
municipal licences valid up to March, 1972i

and the third it registered with th e  Directo-
rate General of Technical Development.

(d) Does not arise.

Setting up of Steel Plant a t Salem

1722. SHRI S NAR\S1M HA
REDDY : Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether the Consultants engaged 
by the Steel Ministry have, after further 
detailed investigation, expressed doubts as 
as to the suitability of neiveh Lignite and 
Kanjam&lai’s iron ore and the manufactur-
ing process based on which the steel plant 
is being established at salem ; and

(b) if so. whether the report o f the 
findings will be placed on the Table ?

THK MINISTFR O r STEEL AND 
MINES (SHRI S. MOHAN KUMARA- 
MANGALAM) : (a) and (b). The recom-
mendations of the Consultants will be 
available in the 'lech no-economic Feasibility 
Rcpoit on the Salem Steel Project, to be 
submitted by them shortly. The Consul-
tants have, however, indicated in the mean-
time that Ncyvcli Lignite char would not 
be suitable for production of special steels 
envisaged at salem, due to hi(*h sulphur 
content in the char. As regards Kanja- 
malai iron ore, they are of the view that 
the ore can b-* beneficiatcd and pdletised 
for produJtKm of hot nuia! by electric 
smelting process.

Reaction of China to Indo-Soviet 
Peace Treat >

1723. SHRI C'HINTAMANl PANI- 
GRAHI : Will the Minister of EXTERNAL 
AFFAIRS be pleased to stale :

(a) whether China has sent any official 
reaction to the signing of indo-Soviet Treaty 
to India or has conveyrd its reaction 
through any other diplomatic channel ; and

(b) if so, the reaction conveyed ?

THF DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURLNDRA PAL SINGH) : (a)
No, Sit. *

(b) Does not arise.




